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8hri A. K. Gopalan : It may be post-
poned for another day.

Shri Pataskar : I should like (o point
out that the comment made by the hon.
Member is nor fair, for the simple regson
that the question asked is, “How many
film producing units and studios are
working now in India?”. The answer
is given. Again, “How many cinema
gheatres are there in India upto date at
present” ? The answer for that also was
given.

Mr. Deputy-Speaker : I do not agree
-‘with the non. Minister there, if he reads
the answer and says that this much infor-
mation alone has been asked. Supple-
mentarics certainly do relate to the ques-
tions tha: have been tabled and asked.
“Thercfore, we cannot confine only to the
main_quesrion that has been put. Next
«question,

Indian Made Paper

*458. Shri Ramachandra Reddi :
"Will the Minister of Heavy Industries be
pleased to state :

(a) whether it is a fact that large stocks
of certain varieties of Indian made paper
aare left unsold due to the free import of
'th:l same varieties from foreign countries;
.an

(b) what are the unsold varieties’and
the value of such stocks ?

The Minister of Heavy Industries
(Shri M. M. Shah) : (a) No, Sir.

(b) Does not arise.

Shri B.S. Murthy : May I know
whether the Andhra Paper Mills have
made any representation that papcr made
‘there to the tune of Rs. 10 lakhs is lying
waste and that nobody is there to purchase
it because of imports ?

Shri M. M. Shah : There is a repre-
-sentation received from the Andhra Paper
Mills though not from the Andhra State
Government which owns the paper factory.
The fact of the matter is that the accumula-
tion is not as large as the hon. Member

oints out. Actually speaking, the Andhra

aper Mills manufacture only five per
cent of the craft paper consumed in the
country and 95 percent of the craft paper
is produced by other mills. None of the
producers of the 95 per cent of craft paper
has made any complaint as regard
the saleability. So obviously, the reason
is that the quality of the paper made by
the Andhra Paper Mills is ratherinferior and
and that is why a little accumulation has
‘taken place there,
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Shri Ramachandra Reddi: May I
know whether any representations have been
received from the traders at Madras who
have purchased the craft paper from Andhrs
Paper Mills and that they have not been
able to sell them for the simple reason
that imported goods are sold cheaper and
at competitive rates ? What steps do
the Government contemplate to promote
the sale of such accumulated stocks ?

The Minister of Trade (Shri Kare
markar) : Our normal policy is that
we take great cfre to sce to it that the
indigenous industry does not suffer on
account of over-imports, and particularly
80 in view of the present foreign exchange
conditions.
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Shri M. M. Shah : Regarding the
suggestion of the hon. lady Member,
I might say thatall efforts are being
made to incrcase the production.
As my hon. collcague mentioned, actually,
thereisa complete restriction of the import
of paper weighing more than 39 gramo
per squarc metre and it is only for better
and lighter paper that an import of a certain
quantity is allowed for the users, As I'said,
none of the people who manufacture 95 per
cent of the paper—the Andhra Paper Mills
manufacture only five per cent--have com-
plained about the saleability or abour the
difficulty in marketing in thc counry.
The Andhra Paper Mills produce only
five per cent and that ovbiously shows that
there arc more than one rcason for the
non-sale, and it is not the import policy
which alone is responsible.

Dr. Rama Rao: May I know whet!.i
the Government are going to revis: the
import policy in view of the fact that this
factory—the Andhra Paper Mills—is very
seriously affected by this import policy, and
is it a fact that the .Andhra Paper Mills
manufacture ?

Mr.Deputy-Speaxer: Only one ques-
tion might be put.

Shri M. Mi Shah : As I hove already
said, We costently review the position
and if and have necessary, further
restrictions are always imposed.
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Shri Ramachandra Reddi : May I
know whether the Government will be
pleased to enquire about the unsold
stocks in Madras or Andhra State and
find out the ways and means of disposing
of the stock ?

Shri M. M. Shah: The matter is
under very active consideration,

Shri B. S. Murthy : Arising out of that
the answer given by the Minister at the
aunlity of the paper made by the Andhra

aper Mills may be irferior......

An Hon. Member: He hgs not said
80,

Shri B. S. Murthy: He said so.

Mr. Deputy Speaker: If the Minis-
ter remembers what he said, the hon.
Member may come to the question now.

Shri B. 8. Murthy: Yes, Sir. May
I know whether an attempt is made by the
hon. Minister to investigate into this
matter because a State is involved in this
dispute.

Shri M. M. Shah : Several suggestions
have been made. Actually, as I said, the
Andhra State, Government itself, which
owns this factory, has not made any direct
approach. Even  then, the Development
Wing of the Ministry is already advising
them as to how to improve the quality.

Shri Heda: Is it not a fact that all
other fnctories_w}u'ch manufacture craft
péper are making very great profits so
much so that from the consumers’ point
of view, the time has come when the tariff
restrictions should be looscnegd ?

Shri M. M. Shah: I rgke the in-
formation, bur acrually, they are not re-
lated to facts. The production ig increas-
ing and much of the profic js being
ploughed back in expansion schemes,
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Shri T. B. Vittal Rao : May I know
whether it is a fact that the managers.
still continue to serve in the colliery though
they have been held responsible for the
disaster, by the court of enquiry ?

Shri Abid Al : We have launched
a prosecution against them, and also
a court of enquiry has been appointed,
under the Mines Act. I do not know
what is the present position. If the hon.
Member wants to know it, he may give
notice of it, and I could get the information
and supply it.

Dr. Rama Rao : May I know when
the legal action was started and at what
stage is it now ?

Shri Abid Al :A prosecution was
launched early this year and also a court
of enquiry was appointed during that
period. It is for the court of enquiry to
suspend the licences. Government cannot
do anything in this matter. That point
should be made clear.
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